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SHRI L. K. GUJRAL: In view of the fact that
the total installed capacity of the turbine is
36000 kw. and even at the best time more
than 18000 lew. were neve, generated, and
also in view of the fact that the cost of pro-
duction with regard to the C Station is
supposed to be lower than A and B, why is it
that the Corporation has never functioned to
its full capacity and also why is it that this is
fought to be kept in reserve rather than work
this ,t its full capacity and keep A and B in
reserve?

DRr. K. L. RAO: It is not correct to say that
the machine has never done more than 18000
kw. On the other hand, the machine is running
the full load. Even yesterday it was doing 34J
mw. Sir, ever since it was commissioned it is
running fairly at its full load.

SHRI M. P. BHARGAVA: May 1 know
whether the visiting expenses of the Japanese
Engineers would be borne by us or by the
company that supplied the turbines?

DRr. K. L. RAO: No money is borne by us.
Complete "expenses including repairs of
these are borne by the Japanese company—
Mitsubishi.
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fQuestion* 1054
t[SEIZURE OF FOREIGN GOLD
+14ft. SHRI RAM SAHAL Will the

Minister of FINANCB be pleased *o itate:

(a) the quantity of foreign gold seized in
India since the issue of Gold Control Order
upto April, 1964; and

(b) how much of it was found to hav«
been (i) recently smuggled and (ii) smuggled
prior to the issue of Gold Control Order ?]
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MINISTRY ofF FINANCE (SHRIMATI
TARKESHWARI SINHA): (a) 1478 Kilograms up
to the 15th April, 1964.

(b) As it is not always possible to
determine the date of smuggling in respect of
seizures made at points other than those of
entry into India, this information is not
available.]
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SHRI C. D. PANDE: May I know whether it
has come to the notice of the Government that
a large number of people are coming from
abroad, from Burma, Kenya and Malaya?
They are coming in great distress as refugees
and they are bringing a small quantity of gold
a, part of their personal belongings. May I
know whether they are being harassed at the
ports while coming and are being searched
and asked to declare their belongings before
landing?

SHRI T. T. KRISHNAMACHARI: General
instructions are given in regard to people who
are coming from either Malaya, East Africa
or Burma, to treat them with all possible
consideration. I can assure the hon. Member
that so far as Customs are concerned, there
will be no harassment.

SHRI B. K. GAIKWAD: May I know the
State where the smuggled gold was found in
big quantities?

SHRIMATI TARKESHWARI SINHA: There
are Customs points: and smuggled gold is
also caught at the Central Excise centres. It is
a long list. May I read that?

| RATYA SABHA ]
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SHRI P. L. KUREEL URF TALIB: May I
know whether it is a fact that smuggling of
gold has increased after the Gold Control
Order? Now the gold i, being smuggled
through the Pakistan border.

to Questions

SHRIMATI TARKESHWARI SINHA: There
has been a tightening of the seizure of gold
and therefore the amount of gold which has
been caught should not really amount as if
smuggling has increased. It means that the
tightening or the check has increased.

SHRI ARJUN ARORA: The Minister said
that these figures relate to the smuggled gold
and not contraband gold found in the country.
Are we to conclude that this gold has been
seized during the process of smuggling or
does the Government have any method of
finding out whether the gold found in the
country is smuggled or indigenous?

SHRIMATI TARKESHWARI SINHA: There
are two types of controls which are exercised.
One is that smuggled gold which comes and
which is caught at the Customs and Central
Excise points Another type or variety of gold
is that a person who is not supposed to hold a
particular quantity of gold holds that gold and
if seizures are made, a particular quantity of
gold is found from him. From that we cannot
really infer that the gold that he has with him
i really smuggled. It means that he has not
declared that gold as he should have under the
Gold Control Order. Therefore I said that I
have not got the figures with me, covering the
amount of gold which has been seized within
the country. I have only the figures of the
amount of gold which has been smuggled.
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SHRI G. M, MIR: May I know the country
from which gold has been smuggled which

has been seized by the Government?

SHRIMATI TARKESHWARI SINHA: 1
have not the names of the countries. Gold
comes from the Middle East and the South
East Asian countries.

MR. CHAIRMAN; The Minister has not
got the names.

SHRI A. D MANI: In how many cases have

prosecutions been launched in respect of

smuggling of gold and in how many cases the
cases were compounded completely on
payment of certain penalty by the offender?

SHRIMATI TARKESHWARI SINHA: I
should like to have notice for this question.
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fI'1 Hindi transliteration.

[ 29 APR. 1964 ]

to Question* 1058
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tfECArE CONFERENCE IN TEHERAN

4147. SHRI B. N. BHARGAVA: Will the
Minister of INTERNATIONAL TRADE be pleased
to state:

(a) whether India participated in the
ECAFE Conference of the United Nationg
held in Teheran on the 2nd March, 1964 and
if so, the names of the members of our
delegation ~who  participated in the
Conference; and

f[ ] English translation.



